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MINISTRY OF RAILWAYS
(Eastern Railway)
CORRIGENDUM

Kolkata, the 4th May, 2026

S.0. 2481(E).— In partial modification of notification S.O. No. 936(E) dated 18th February, 2026 of land
acquisition for Special Railway Project, namely, “Howrah Division - 40 Nos Elimination of Level Crossing of DFC
route by ROB/RUBs on Indian Railway - DKAE-KAN HBC Chord line” in the District of Hooghly in the State of West
Bengal under sub- section (1) of section 20E of the Railways Act, 1989, (as amended vide the Railways (Amendment)
Act, 2008) published in Gazette of India, Extraordinary, part II — section 3 — Sub-section (ii) vide No. 894 dated 20th
February, 2026 following is republished-

SL PS Mouza with JL Plot Specific Type Nature ACQUIRED AREA OWNER
No. No. Portion of of Land | ACRE | HECTARE
Land
LC GATE NO. NO-31C/T AT IR KM 35/17-19 BETWEEN KAMARKUNDU &
MADHUSUDANPUR STN.
2 SINGUR | KHAGRAGACHI- 9 SOUTH- PVT SALI 0.060 0.0243 INDRANATH
04 EAST CHAUDHURY SON OF

BADAL, NIZ
MOUMITA

CHAUDHURY WIFE
OF INDRANATH, NIZ
INDRANATH
CHAUDHURY SON OF
BADAL, NIZ
TANMOY MOURI SON
OF MADHAB MOURI,
NIZ

PADMA MOURI WIFE
OF MADHAB MOURI,

NIZ
10 SOUTH- | PVT SALI | 0.005 0.0020 KUNJABIHARI
EAST KOLEY SON OF
KHUDIRAM, NIZ
11 SOUTH- | PVT SALI | 0.020 0.0081 BASUDEB KOLEY
EAST SON OF BANOMALI,
NIZ
12 SOUTH- | PVT SALI | 0.045 0.0182 BASUDEB KOLEY
EAST SON OF BANOMALI,
NIZ
13 FULL PVT SALI | 0.070 0.0283 ASTUBALA SANTRA
(KOLEY) WIFE OF
SHAYMSUNDAR
SANTRA, NIZ

GOBARDHAN KOLEY
SON OF BISTUPADA
KOLEY, NIZ

TUSTO CHARAN
KOLEY SON OF
SADHUCHARAN
KOLEY, NIZ

14 NORTH- PVT SALI 0.090 0.0364 AMULYA KOLEY
WEST SON OF KANGALI
KOLEY, NIZ
CHABIKOLEY
DAUGHTER OF
KHAN KOLEY, NIZ
CHAYA KOLEY
DAUGHTER OF KHAN
KOLEY, NIZ
TAPABALA KOLEY
WIFE OF KHAN
KOLEY, NIZ

NAMITA KOLEY
WIFE OF MANIK
CHANDRA DAS, NIZ
PARUL BALA KOLEY
WIFE OF PACHKORI
KOLEY, NIZ
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No.
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Mouza with JL
No.

Plot

Specific
Portion

Type
of
Land

Nature
of Land

ACQUIRED AREA

ACRE

HECTARE

OWNER

LALITA KOLEY
DAUGHTER OF KHAN
KOLEY, NIZ

SAILENDRA KOLEY
SON OF LAKSHMAN
CHANDRA KOLEY,
NIZ

SATYACHARAN
KOLEY SON OF
PACHKORIKOLEY,
NIZ

SULATA KOLEY
DAUGHTER OF
PANCHKORI KOLEY,
NIZ

HARADHAN KOLEY
SON OF PANCHKORI
KOLEY, NIZ

SABITA DAS
DAUGHTER OF
SANAT, NIZ

NORTH-
EAST

PVT

SALI

0.055

0.0223

INDU DEY WIFE OF
KHUDIRAM DEY, NIZ

KAMALA DAS WIFE
OF ANUKUL DAS,
NIZ

SARASWATI PARUI
WIFE OF
PANCHANAN PARUI,
NIZ

SUBALA KOLEY
WIFE OF NALINI
KOLEY, NIZ

SUBHADRA MALIK
WIFE OF MAHADEB
MALIK, NIZ

RATAN PAUL SON OF
SANTOSH CHARAN,
NIZ

RAGHUNATH PAUL
SON OF SANTOSH
CHARAN, NIZ

62

MIDDLE

PVT

SALI

0.205

0.0830

SIKHARANI KOLEY
DAUGHTER OF
SAHADEB KOEY, NIZ

SUSHANTA KOLEY
SON OF SAHADEB
KOLEY, NIZ

KARTICK CHANDRA
KOLEY SON OF
MAHADEB, NIZ

ANIL KOLEY SON OF
MAHADEB, NIZ

SUNIL KOLEY SON
OF MAHADEB NIZ

PRASANTA KOLEY
SON OF MAHADEB
NIZ

63

MIDDLE

PVT

SALI

0.115

0.0465

AROBINDO SANTRA
SON OF DEBENDRA
SANTRA, NIZ

KARTICK CHANDRA
PAUL SON OF
HARADHAN PAUL,
NIZ

64

SOUTH-
EAST

PVT

SALI

0.025

0.0101

BAIDYANATH
SANTRA SON OF
BHADRESWAR
SANTRA NIZ

KASHINATH SANTRA
SON OF
GHANTESWAR, NIZ
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Sl
No.

PS

Mouza with JL
No.

Plot

Specific
Portion

Type
of
Land

Nature
of Land

ACQUIRED AREA

ACRE

HECTARE

OWNER

SIMA SANTRA
DAUGHTER OF
KASHINATH, NIZ

72

MIDDLE

PVT

KHAL

0.040

0.0162

ANNAPURNA KOLEY
WIFE OF SATISH
KOLEY NIZ

AMARENDRA NATH
SANTRA SON OF
KALICHARAN
SANTRA, NIZ

AMALANDU SANTRA
SON OF SRIPATI
SANTRA, NIZ

ARUN CHANDRA
DEY SON OF
PURNACHANDRA
DEY, NIZ

ARABINDO SANTRA
SON OF DEBENDRA
SANTRA, NIZ

INDUBALA KOLEY
WIFE OF JYOTISH
CHADRA KOLEY, NIZ

KARTICK CHANDRA
SANTRA SON OF
KALICHARAN
SANTRA, NIZ

KRISHNA CHANDRA
PARUI SON OF
PANCHANAN PARUI,
NIZ

KRISHNA CHANDRA
SANTRA SON OF
SADHU CHARAN
SANTRA, NIZ

KHENAN BALA
SINGHA WIFE OF
KALIPADA SINGHA,
NIZ

GADADHAR SANTRA
SON OF
KALICHARAN
SANTRA, NIZ

GADADHAR SANTRA
SON OF GOUR
MOHAN SANTRA,
NIZ

GANESH CHANDRA
SANTRA SON OF
KALI CHARAN
SANTRA, NIZ

GAKUL CHANDRA
DEY SON OF PURNA
CHANDRA DEY, NIZ

GOBINDOPADA
SANTRA SON OF
DEBENDRANATH
SANTRA, NIZ

JAGADISWAR KOLEY
SON OF
BHABATRAN, NIZ

DHIRENDRA NATH
SANTRA, SON OF
KALICHARAN
SANTRA NIZ

NARENDRANATH
PARUI, SON OF
HARIBHUSHAN
PARUI NIZ

NEMAI SANTRA, SON
OF SRIPATI SANTRA
NIZ




[T =7 3(ii)]

GIESEEIRIE EE RS R IE)

13

Sl
No.

PS

Mouza with JL
No.

Plot

Specific
Portion

Type
of
Land

Nature
of Land

ACQUIRED AREA

ACRE

HECTARE

OWNER

NEPAL PARUI, SON
OF SURENDRA PARUI
NIZ

PANCHANAN KOLEY,
SON OF GOBARDHAN
KOLEY NIZ

BADAN CHANDRA
DEY, SON OF
NIDHAN CHANDRA
DEY NIZ

BISWANATH
SANTRA, SON OF
GOURHARI SANTRA
NIZ

BIMAL SANTRA, SON
OF SRIPATI SANTRA
NIZ

BIRENDRA NATH
SANTRA, SON OF
KALICHARAN
SANTRA NIZ

BAIDYANATH
SANTRA SON OF
BHADRESWAR
SANTRA NIZ

MADAN MOHAN
DEY SON OF NIDHAN
DEY NIZ

MUNNA THANDA,
WIFE OF KHUDIRAM
THANDA NIZ

JOSADA KOLEY
DAUGHTER OF
GOBARDHAN KOLEY
NIZ

JOGAYAMAYA DAS,
WIFE OF SUKHAMAY
DAS NIZ

RAJENDRANATH
SANTRA, SON OF
GOURHARI SANTRA
NIZ

RAKHALI PAUL,
WIFE OF
MADHUSUDHAN
PAUL NIZ

RADHANATH
SANTRA, SON OF
GAURHARI SANTRA
NIZ

LAKSHMAN
CHANDRA SANTRA,
SON OF
SADHUCHARAN
SANTRA NIZ

SIKHARANI KOLEY,
SON OF SAHADEB
KOLEY NIZ

SANTOSH KUMAR
KOLEY, SON OF
TULSHI KUMAR
KOLEY NIZ

SUKHAMAYEE
KOLEY, WIFE OF
RISHIKESH KOEY NIZ

SUFAL SANTRA, SON
OF SRIPATI SANTRA
NIZ

SUHANTA KOEY,
SON OF SAHADEB
KOEY NIZ

HARENDRA NATH
KOLEY, SON OF KALI
CHARAN NIZ
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Sl
No.

PS

Mouza with JL
No.

Plot Specific Type Nature ACQUIRED AREA OWNER
Portion of of Land | ACRE | HECTARE
Land
HARADHAN PARUI,
SON OF SURENDRA
PARUINIZ
JAGABANDHU

GHOSH, SON OF
KALIPADA NIZ

RABINDRA NATH
GHOSH, SON OF
JOGENDRA NATH
GHOSH NIZ

UTTAM
CHAUDHURY, SON
OF BIPIN NIZ

RAMEN PATRA, SON
OF DULAL PATRA
NIZ

FATIK GHOSH, SON
OF AKRUR NIZ

ASISH KUMAR
GHOSH SON OF
MUKUL CHANDRA,
NIZ

DILIP KUMAR
GHOSH SON OF
MUKUL CHANDRA,
NIZ

RAKESH MAL SON
OF RAGHU NATH,
NIZ

UTPAL SINGHA SON
OF SUFAL
CHANDRA, NIZ

TARAK CHANDRA
GHOSH SON OF
KARTICK CHANDRA,
NIZ

ANUP KUMAR
GHOSH SON OF
KANTA CHARAN, NIZ

AMIYA MALIK SON
OF GANENDRA
NATH, NIZ

JAGANNATH GORE
SON OF
BUJANBEHAR, NIZ

SOMA MAL WIFE OF
RAIJIB, NIZ

ANIL GHOSH SON OF
TULSHI CHARN, NIZ

NEMAI CHANDRA
SNTRA SON OF SRI
PATI SANTRA, NIZ

SARIFA BIBI WIFE OF
SK HAFIZ, NIZ

PRADYUTH KUMAR
GHOSH SON OF
RAJENDRA NATH
GHOSH, NIZ

AJAY DHARA SON OF
LAKSHMAN
CHANDRA, NIZ

SUFAL CHANDRA
SANTRA SON OF SRI
PATI CHARAN
SANTRA, NIZ

BIMAL CHANDRA
SANTRA SON OF SRI
PATI SANTRA, NIZ

BAIDYANTAH DAS
SON OF SAMBHU,
NIZ

SUNIL KUMAR MAL
SON OF
GOBINDAPADA, NIZ
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Sl
No.

PS

Mouza with JL
No.

Plot

Specific
Portion

Type
of
Land

Nature
of Land

ACQUIRED AREA

ACRE

HECTARE

OWNER

TAPAN KUMAR
GHOSH SON OF
LAKSHMAN
CHANDRA KOLEY,
NIZ

MASAMMATH
FARIDA BIBI WIFE
OF SK FIROZ
MANDAL, NIZ

SK NAZIR HOSSAIN
SON OF SK ABUL
HOSSAIN, NIZ

PINTU KUMAR
BAGUI SON OF
RANJIT KUMAR, NIZ

RANJIT KUMAR
BAGUI SON OF
MILAN CHANDRA,
NIZ

JHANTU NURKI SON
OF KASHINATH, NIZ

UJJAL GHOSH SON
OF RADHA PRASAD,
NIZ

SK ABDUL KADER
SON OF SK ABDUL
WAHAB, NIZ

SK MOHOSIN SON OF
SK MALAKE, NIZ

ISRAHIL MANDAL
SON OF RABIAL, NIZ

LAKSHMIKANTA
BAGUI SON OF
SUIAY KUMAR, NIZ

PRADIP
CHAUDHURY SON OF
BIPIN, NIZ

AZIFAR RAHAMAN
MANDAL SON OF
SAHID, NIZ

MADANMOHAN
GHOSH SON OF
KANTACHARAN, NIZ

KAUSIK KOLEY SON
OF JAGANNATH
KOLEY, NIZ

AMAL KUMAR
SANTRA SON OF
HARADHAN, NIZ

JADAB MAL SON OF
BANAMALI MAL, NIZ

SUJIT GHORUI SON
OF PANCHANAN,
NIZ

KASHINATH SANTRA
SON OF
GHANTESWAR, NIZ

SK MOSARAF ALI
SON OF ANSARI ALI,
NIZ

AJAY MAL SON OF
9187, NIZ

RAMPADA PAKRI
SON OF JITENDRA
NATH PAKRI, NIZ

SUBENDU SANTRA
SON OF
LASHMIKANTA, NIZ

SUKHENDU SANTRA
SON OF
LASHMIKANTA, NIZ
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Sl
No.

PS

Mouza with JL
No.

Plot Specific Type Nature ACQUIRED AREA OWNER
Portion of of Land | ACRE | HECTARE
Land
KALYAN KUMAR
GHOSH SON OF
FATIK, NIZ

KAUSIK GHOSH SON
OF FATIK, NIZ

SANDIP SINGHA SON
OF MANIK SINGHA,
NIZ

SUNANDA GHOSH
WIFE OF NARAYAN
CHANDRA GHOSH,
NIZ

CHAMPA GHOSH
WIFE OF NABIN
CHANDRA GHOSH,
NIZ

PUI GHOSH WIFE OF
SAKTIPADA GHOSH,
NIZ

RAJSANKAR GHOSH
SON OF BISWAIJIT
GHOSH, NIZ

SK OSMAN ALI SON
OF SK ASRAF ALI,
NIZ

SK SARABAT ALI
SARKAR SON OF SK
ARSHAD ALI
SARKAR, NIZ

SK JAKIR HOSSAIN
SON OF SK
PACHKARI MANDAL,
NIZ

MAYNA MANDAL
DAUGHTER OF
SWAPAN, NIZ

CHINMOY GHOSH
SON OF SUKUMAR
GHOSH, NIZ

TANDRA SANTRA
WIFE OF BIPLAB
SANTRA, NIZ

SANDIP MATI SON
OF SANKAR MATI,
NIZ

DIPAK KUMAR
GHOSH SON OF
MUKUL CHANDRA
GHOSH, NIZ

SWAPAN GHOSH SON
OF LAKSHMAN
CHANDRA, NIZ

CHAYA GHOSH WIFE
OF SWAPAN, NIZ

SRIKANTA
CHAUDHURY SON OF
JAYDEB, NIZ

CHAITALI GHOSH
WIFE OF
RAGHUNATH, NIZ

BITHIKA SINGHA
WIFE OF
RAJKUMAR, NIZ

LALCHAND MAL
SON OF NILMANI
MAL, NIZ

PRATIMA MAL WIFE
OF LALCHAND MAL,
NIZ

NAZIMA BEGUM
SARKAR WIFE OF
ALI HOSSAIN
SARKAR, NIZ
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ADYATA NURI SON
OF BIKRAMIIT, NIZ

RAJKUMAR SIGHA,
SON OF SAILENDRA
NIZ

RAJKUMAR SIGHA,
SON OF SAILENDRA
NIZ

SK ABUTAHER SON
OF SK ABDUL HAI,
NIZ

GOPAL CHANDRA
MAL SON OF
SATYACHARAN, NIZ

NABAKUMAR MALIK
SON OF SATISH
CHANDRA, NIZ

MARUFA HATUN
MUNSHI WIFE OF
SAJAHAN, NIZ

PATITA PADAN
SANTRA SON OF
HARADHAN, NIZ

MOMIN SK SON OF
SK ABUTAHER, NIZ

ASTUCHARAN PAUL
SON OF LAKSHMAN
SANTRA, NIZ

KARTICK CHANDRA
KOLEY, SON OF
MAHADEB NIZ

ANIL KOLEY SON OF
MAHADEB NIZ

SUNIL KOLEY SON
OF MAHADEB NIZ

PRASANTA KOLEY,
SON OF MAHADEB
NIZ

SK MAHARAM SON
OF SK ABU TAHER,
NIZ

SOMIN SK SON OF
SK ABU TAHER, NIZ

BITHIKA SINGHA
WIFE OF
RAJKUMAR, NIZ

ANANDA KUMAR
MAL SON OF
BHARAT CHANDRA,
NIZ

SUPRIYA MAL SON
OF ASHOK KUMAR,
NIZ

BIMAL MAL SON OF
DHANANJAY MAL,
NIZ

NANDAGOPAL MAL
SON OF
DHANANJAY, NIZ

ARUN MALLICK SON
OF BlIOY, NIZ

81

MIDDLE

GOVT

BANDH

0.040

0.0162

WB GOVT SON OF
COLLECTOR, NIZ

87

SOUTH-
EAST

PVT

SUNA

0.005

0.0020

ANNAPURNA KOLEY,
WIFE OF SATISH
KOLEY NIZ

ANGUR BALA KOLEY
WIFE OF
BHBATARAN KOLEY,
NIZ

INDUBALA KOLEY
WIFE OF JYOTHIS
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CHANDRA KOLEY,
NIZ

KASHINATH KOLEY
SON OF SATISH
CHANDRA KOLEY,
NIZ

GADADHAR KOLEY
SON OF SATISH
KOLEY, NIZ

GOUR CHANDRA
KOLEY SON OF
SATISH CHANDRA
KOLEY, NIZ

TEPARANI DAS WIFE
OF SUDHAKAR DAS,
NIZ

DURGARANI KHARA
WIFE OF
BHOLANATH
KHARA, NIZ

NAMITA KOLEY
WIFE OF
BHABATARAN
KOLEY, NIZ

NEMAI DAS SON OF
KHUDIRAM DAS, NIZ

MANGALA DAS WIFE
OF GOPAL DAS, NIZ

RADAH LILA PAUL
WIFE OF
MADHUSUDHAN
PAUL, NIZ

ANIL GHOSH SON OF
TULSHI, NIZ

NEMAI CHANDRA
DAS SON OF
KHUDIRAM DAS, NIZ

89

SOUTH-
EAST

PVT

SALI

0.025

0.0101

JAYDEB KOLEY SON
OF KRISHNA
CHANDRA, NIZ

RATAN CHANDRA
KOLEY SON OF
KRISHANA
CHANDRA KOLEY,
NIZ

SHAMBU KOLEY SON
OF KRISHNA
CHANDRA KOLEY,
NIZ

93

SOUTH-
EAST

PVT

SALI

0.085

0.0344

ASTU CHARAN PAUL
SON OF SANTOSH
PAUL, NIZ

LAKSHMAN
CHANDRA SANTRA
SON OF SADHU
CHARN SANTRA, NIZ

RAJ KUMAR SINGHA
SON OF 9215, NIZ

94

MIDDLE

PVT

SALI

0.085

0.0344

BASUDEB DEY, SON
OF SRINIBASH DEY
NIZ

JAYA KOLEY WIFE
OF AJIT NIZ

KALYAN KUMAR
GHOSH SON OF
FATIK CHANDRA,
NIZ

KAUSIK GHOSH SON
OF TATIK
CHANDRA, NIZ

SUKUMAR PAUL SON
OF BISHNU CHARAN
PAUL NIZ
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RAJKUMAR PAUL,
SON OF BISHNU
CHARAN PAUL NIZ

NEMAI CHANDRA
DAS SON OF
KHUDIRAM, NIZ

98

NORTH

PVT

SALI

0.045

0.0182

DILIP KUMAR
SANTRA SON OF
KANAILAL, NIZ

SIDHARTHA GHOSH
SON OF
BUDDHADEB, NIZ

99

MIDDLE

PVT

SALI

0.205

0.0830

HARENDRA NATH
SANTRA SON OF
KALIPADA, NIZ

GABINDO PADA
SANTRA SON OF
KALI CHARAN, NIZ

GADADHAR SANTRA
SON OF KALI
CHARAN, NIZ

KARTICK SANTRA
SON OF
KALICHARAN, NIZ

GANESH CHANDRA
SANTRA SON OF
KALL CHARAN, NIZ

BIRENDRA NATH
SANTRA SON OF
KALI CHARAN, NIZ

DHIRENDRA NATH
SANTRA SON OF
KALICHARAN, NIZ

AMARENDRA NATH
SANTRA SON OF
KALI CHARAN, NIZ

PANNA BALA DASHI
WIFE OF KALI
CHARAN

ANIMA BHANDARI
DAUGHTER OF
KRISHNA CHANDRA,
NIZ

KAMALA BALA
MANNA WIFE OF
MADAN, NIZ

100

SOUTH-
EAST

PVT

SALI

0.015

0.0061

KARTICK CHANDRA
SANTRA SON OF
GHOSTOBEHARI
SANTRA, NIZ

SAMBHUCHANDRA
SANTRA SON OF
GOSTO BEHARI
SANTRA, NIZ

SUDEB SANTRA SON
OF GOSTO BEHARI
SANTRA, NIZ

NABAKUMAR
SANTRA SON OF
BASUDEB, NIZ

LAKSHMIKANTA
SANTRA SON OF
BASUDEB, NIZ

TAPSH KUMAR
SANTRA SON OF
KARTICK CHANDRA,
NIZ

101

MIDDLE

PVT

SALI

0.055

0.0223

RAJSHANKAR
GHOSH SON OF
BISWAIJIT GHOSH,
NIZ

102

SOUTH-
WESTERN

PVT

SALI

0.060

0.0243

SARAT CHANDRA
SANTRA SON OF
BIBHUTI, NIZ
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SANAT KUMAR
SANTRA SON OF
BIBHUTI, NIZ

103

NORTH-
WEST

PVT

SALI

0.025

0.0101

ANIMA MAJHI WIFE
OF SHOYAN MAJHI,
NIZ

SAMIR KUMAR
MAJHI SON OF
JIBANKRISHNA,NIZ

PIYALI PAUL WIFE
OF MOHANTA, NIZ

PRIYANKA MAJHI
DAUGHTER OF
SHOYAN, NIZ

104

NORTH-
WEST

PVT

SALI

0.045

0.0182

ANIMA MAJHI WIFE
OF SHOYAN MAJHI,
NIZ

SAMIR KUMAR
MAJHI SON OF
JIBANKRISHNA,NIZ

PIYALI PAUL WIFE
OF MOHANTA, NIZ

PRIYANKA MAJHI
DAUGHTER OF
SHOYAN, NIZ

105

MIDDLE

PVT

SALI

0.150

0.0607

JAYA KOLEY WIFE
OF AJIT NIZ

SUKUMAR PAUL
SON OF BISHNU
CHARAN PAUL NIZ

RAJKUMAR PAUL
SON OF BISHNU
CHARAN PAUL NIZ

106

MIDDLE

PVT

SALI

0.005

0.0020

BASUDEB DEY SON
OF SRINIBASH DEY,
NIZ

NEMAI CHANDRA
DAS SON OF
KHUDIRAM, NIZ

98/1065

NORTH
SIDE

PVT

SALI

0.030

0.0121

ASTUCHARAN PAUL
SON OF SANTOSH,
NIZ

GOKUL CHANDRA
SANTRA (DEAD) SON
OF SURENDRANATH
SANTRA, NIZ

TARAK CHANDRA
SANTRA SON OF
KALICHARAN
SANTRA, NIZ

TILAKRANI ADAK
DAUGHTER OF
BADAL CAHNDRA
ADAK, NIZ

BISWANATH
SANTRA SON OF
SURENDRA NATH
SANTRA, NIZ

BINAPANI DAS SON
OF PACHKARIDAS,
NIZ

SATISH CHANDRA
SANTRA SON OF
SURENDRA NATH
SANTRA, NIZ

ASHOK SANTRA SON
OF GAKUL, NIZ

MUKTIBALA
SANTRA DAUGHTER
OF GAKUL, NIZ

BADAL BALA
SANTRA WIFE OF
GAKUL, NIZ
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101/1066 NORTH PVT | DANGA | 0.055 0.0223 GOPAL CHANDRA
KOLEY SON OF
DURJODHAN KOLEY,
NIZ
MANGALA SANTRA
WIFE OF MANINDRA
NATH, NIZ

101/1067 NORTH PVT SALI 0.045 0.0182 HIMEDRI SAKHER
SANTRA SON OF
MOHAN CHANDRA,
NIZ
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